
In The Central Mmiflistr8t/e Tribunal 
. 	 Calcutta Bench 

MA 201 of 2002 
(OA 170 of 1997) 

Present 	1-lon'bie Mr, S. BisWaS, AnifliStrati 	Member 

Hon'ble Mr. M.L.Chauhafl, Jidicial Member 

South E8stern Ra.ilay 

vs 
MS;Kh8fldU Bala Sahu 

For the Applicant : Mr.. S.ChowdhurY, CounsCi 
(spdflt.ifl .A.) 
For the Rspond.efltS Mr. A.ChakrahortY, Counsel 
(Applicaflt in O.A.) 

Date of Order : 9502 

ORDER 

The present M.A. has been filed for extèSiOfl of txne for 

compliaflCC of the order dated 2112001 passed in O.A.170 of 1997. 

In view of the reason stated in the MA the application is a1laed 

and respondents are direCted to comply 	
the order dated 2112001 

latest by 315.2002s Thus, MA stands disposed of. 
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